IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :27-08-2026
Date : 27.08.2026

Dealin
Sectio
CRLREV- CRIMINZ
6/20261(27.08.2026 611/2023 G.R.DHAL GENERAL Order Dtd. 2026-09-21 REVISIC
WP (C) - COURT NO. o WRIT
2/2026127.08.2026 27015/2026 H.K.BHOL C.O. 1 Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT NO. o
3/2026127.08.2026 27019/2026 H.K.BHOL C.O. 1 Order Dtd. 9999-12-31
WP (C) - COURT NO. o WRIT
4/2026127.08.2026 27028/2026 H.K.BHOL C.O. 1 Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT NO. o WRIT
5/2026127.08.2026 27036/2026 H.K.BHOL C.O. 1 Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT NO. o WRIT
6/20261(27.08.2026 27038/2026 H.K.BHOL C.O. 1 Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT NO. o WRIT
7/2026127.08.2026 27041/2026 H.K.BHOL C.O. 1 Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT NO. o WRIT
8/20261(27.08.2026 27045/2026 H.K.BHOL C.O. 1 Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT NO. o WRIT
9/20261(27.08.2026 27046/2026 H.K.BHOL C.O. 1 Order Dtd. 9999-12-31 BRANCH-
WRIT
WP (C) - COURT NO. o BRANCH
0/2026(27.08.2026 27048/2026 H.K.BHOL C.O. 1 Order Dtd. 9999-12-31 (DIVISI
BENCH-7Z
WP (C) - COURT NO. o WRIT
1/20261(27.08.2026 27049/2026 H.K.BHOL C.O. 1 Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT NO. o WRIT
2/2026127.08.2026 27050/2026 H.K.BHOL C.0. 1 Order Dtd. 9999-12-31 BRANCH-
WRIT
WP (C) - COURT NO. o BRANCH
3/2026(27.08.2026 27052/2026 H.K.BHOL C.0. 1 Order Dtd. 9999-12-31 (DIVISI
BENCH-3

4/2026|27.08.2026 |WP(C)- IT.BAG C.0.  |COURT NO. |Order Dtd. 9999-12-31 WRIT




26966/2026 1 BRANCH-
5/2026(27.08.2026 10 5)7 v BAG TOURT MO lorder ptd. 9999-12-31 N CH.
6/2026(27.08.2026 ?g;ig;2026 T.BAG TV MO lorder pra. 9999-12-31
7/202627.08.2026 1 0V lr.BAG TV MO lorder prd. 9999-12-31 G-
8/2026(27.08.2026 700" Iv.BAG TOURT MO lorder ptd. 9999-12-31 e CH.
9/2026(27.08.2026 gzéii;2026 T.BAG iOURT O lorder ptd. 9999-12-31 §§§§CH_
0/2026(27.08.2026 25;22;2026 T.BAG TOURT MO lorder ptd. 9999-12-31
1/2026(27.08.2026  [1¢ 4" |T.BAG TOURT MO lorder ptd. 9999-12-31 e CH.
2/2026(27.08.2026 §§§§§}2026 T.BAG iOURT O+ lorder ptd. 9999-12-31 §§§§CH_
3/202627.08.2026 ?Eé§;;2026 T.BAG TOURE O e CH.
4/2026(27.08.2026 ggégi;2026 T.BAG gOURT MO lorder Dtd. 9999-12-31 gii;CH_
5/202627.08.2026 |20 (C)7  ln.mac TOURT MO lorder ptd. 9999-12-31 AN
6/2026[27.08.2026 ?Eész;2026 T.BAG TOURT MO lorder ptd. 9999-12-31
7/2026(27.08.2026 §§é8>5024 Y. DAS SO0RT MO+ lorder pta. 2026-08-25 e CH.
8/2026(27.08.2026  [1oVC)°  Ip.sauaL SO0RT MO lorder prd. 2026-08-24 e ANCH.
9/2026(27.08.2026 |TICURC b BARTK SO0RT MO+ lorder ptd. 2026-09-08
0/2026(27.08.2026 [qo )b o |P.C.DASH SOONT MO lorder ptd. 2026-08-24 BATL-2
1/2026(27.08.2026 (oo~ |p.C.DASH SO0RT MO lorder pd. 2026-08-24 BATL-2
2/2026(27.08.2026 |WP(C)- 'S.C.D.DASH COURT NO. [Order Dtd. 2026-08-24 WRIT




26780/2026 3 oLD BRANCH-
3/2026(27.08.2026 [0 (C)7 | ls.c.p.pasH SO0t MO lorder ptd. 2026-08-24 N CH.
WRIT

4/2026(27.08.2026 22;32;2026 gigARANJAN SSURT NO-lorder ptd. 2026-08-24 %§?$§21

BENCH-1

5/202627.08.2026 25??5;526 A MOHANTY ggURT NO- lorder Dtd. 2026-08-24 BAIL-2

6/2026(27.08.2026 7 o10)7  ls.K.PATRA 5o % MO lorder ptd. 2026-08-24 e CH.
7/2026[27.08.2026 25;25;526 §§2£E$R§UMAR SgURT NO-lorder ptd. 2026-08-24
8/2026(27.08.2026 ?Eéig;2026 S.K.PATRA ggURT NO-lorder ptd. 2026-08-24
9/2026|27.08.2026 25?25;526 SK BEHERA SgURT NO- lorder Dtd. 2026-08-24

0/2026(27.08.2026 ggég;;2026 S.K.PATRA 5o Xt MO lorder ptd. 2026-08-24 N CH

1/2026(27.08.2026 23??52526 P K MOHANTY TOURT MO lorder ptd. 2026-09-21 BAIL-2
2/202627.08.2026 §§§§52525 N.K.ROUT SO0 MO lorder ptd. 2026-10-07

3/2026(27.08.2026 232?5;526 ?E?gi?giH gogig NO-lorder Dtd. 2026-08-24 BATL-2

4/2026(27.08.2026 ?géi;;2026 S.K.PATRA SO0RT MO lorder prd. 2026-08-24 e ANCH.
5/202627.08.2026 Zi?ggzg N.K.ROUT TURE MO lorder ptd. 2026-10-07
6/202627.08.2026 2?2?52526 A MOHANTY iSURT NO-lorder ptd. 2026-09-30

7/2026[27.08.2026 252252526 B TRIPATHY ESURT NO-lorder ptd. 2026-08-24 BATL-2
8/2026(27.08.2026 §§g§35025 B.P.TANGA Sogig NO-lorder ptd. 9999-12-31

9/202627.08.2026 2?3?52526 A MOHANTY iSURT NO-lorder ptd. 2026-08-24 BATL-2
0/2026|27.08.2026 |CRLMC- R.K.MALLICK COURT NO. [Order Dtd. 2026-08-24




2854/2026 17
ABLAPL- COURT NO.
1/20261(27.08.2026 9725/2026 M R SAHOO 17 Order Dtd. 2026-10-07
ABLAPL- COURT NO.
2/2026127.08.2026 9719/2026 AK JATI 17 Order Dtd. 2026-08-24 BAIL-2
ABLAPL- COURT NO.
3/2026127.08.2026 9707/2026 AK BEHERA 17 Order Dtd. 2026-08-24 BAIL-2
CRLMC- COURT NO.
4/20261(27.08.2026 2910/2026 R.K.MALLICK > OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.
5/2026127.08.2026 9720/2026 N K ROUT > OLD Order Dtd. 2026-08-24
ABLAPL- COURT NO.
6/2026(27.08.2026 9706/2026 AK BEHERA > OLD Order Dtd. 2026-08-24 BAIL-2
WP (C) — COURT NO. nal
7/20261(27.08.2026 24253/2026 D.BARIK 53 Order Dtd. 2026-08-25
CRLMC- COURT NO.
8/20261(27.08.2026 2941/2025 D.SAMAL 53 Order Dtd. 2026-08-24
ABLAPL- COURT NO.
9/20261(27.08.2026 9704,/2026 AK BEHERA 19 Order Dtd. 2026-08-24
CRLMC- COURT NO. |Order Dtd. 9999-12-31Judgement
0/20261(27.08.2026 2881/2026 G.SUNDARA > OLD Dtd. 9999-12-31,
ABLAPL- COURT NO.
1/20261(27.08.2026 9702/2026 S DASH 17 Order Dtd. 2026-08-24 BAIL-1
ABLAPL- BYOMAKESH COURT NO.
2/2026127.08.2026 9700/2026 |TRIPATHY 17 Order Dtd. 2026-08-24 BAIL-2
CRLMC- COURT NO.
3/2026127.08.2026 2895/2026 M.R.SAHOO 17 Order Dtd. 2026-08-24
ABLAPL- BYOMAKESH COURT NO.
4/20261(27.08.2026 9699/2026 |TRIPATHY 17 Order Dtd. 2026-08-24 BAIL-2
CRLMC- COURT NO.
5/2026127.08.2026 2875/2026 M.R.SAHOO > OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.
6/20261(27.08.2026 9697/2026 NK ROUT > OLD Order Dtd. 2026-08-24 BAIL-1
CRLMC- COURT NO.
7/20261(27.08.2026 2886/2026 B.K.MAHARANA > OLD Order Dtd. 2026-08-24
ABLAPL- COURT NO.
8/20261(27.08.2026 9692/2026 B DAS 17 Order Dtd. 2026-08-24
CRLMC- COURT NO.
0/20261(27.08.2026 2568/2026 P.K.MOHANTY 19 Order Dtd. 2026-08-24
ABLAPL- COURT NO.
1/20261(27.08.2026 9691/2026 S DASH 19 Order Dtd. 2026-08-24
CRLMC- COURT NO.
2/2026127.08.2026 2815/2026 P.K.MOHANTY 17 Order Dtd. 2026-08-24
3/2026|27.08.2026 |ABLAPL— |LAXMINARAYAN COURT NO. |Order Dtd. 2026-08-24 BAIL-2




19690/2026 |RAYATSINGH 17
CRLMC- COURT NO.
4/2026127.08.2026 706/2026 H.K.MOHANTA 6 Order Dtd. 9999-12-31
ABLAPL- COURT NO.
5/2026|27.08.2026 9576/2026 S DASH 17 Order Dtd. 2026-08-24 BAIL-1
CRLMC- COURT NO.
6/20261(27.08.2026 2663/2026 S PANDA 17 Order Dtd. 2026-08-24
ABLAPL- COURT NO.
7/2026127.08.2026 9434/2026 NK ROUT 17 Order Dtd. 2026-08-24 BAIL-1
ABLAPL- COURT NO.
8/2026(27.08.2026 9402/2026 NK ROUT 17 Order Dtd. 2026-08-24
CRLMC- COURT NO.
9/2026(27.08.2026 |70, o |[P.R.SWAIN T Order Dtd. 2026-08-24
ABLAPL- COURT NO.
0/2026(27.08.2026 9317/2026 N SAHOO 17 Order Dtd. 2026-08-24
WP (C) - COURT NO. e WRIT
1/202627.08.2026 |10, 0”0, o |J.R. SAHOO 5 Order Dtd. 2026-07-06 B ANCEH-
TRP (C) - COURT NO. Cna
2/2026|27.08.2026 252/2025 M.MOHANTY 19 Order Dtd. 2026-08-24
CRLMC- COURT NO.
3/2026(27.08.2026 | So0000 o o |T.R.DAS s Order Dtd. 2026-08-24
ABLAPL- COURT NO.
4/202627.08.2026 [0 U0 IS PRUSTY 0 Order Dtd. 2026-08-24 BAIL-2
CRLA- COURT NO.
5/2026|27.08.2026 285/2026 N.ROUT 6 Order Dtd. 2026-09-07
ABLAPL- COURT NO.
6/2026(27.08.2026 8645/2026 MR SAHOO 6 Order Dtd. 2026-08-24 BAIL-2
CRLA- COURT NO.
7/2026127.08.2026 671/2026 A.SAHOO 15 Order Dtd. 9999-12-31
ABLAPL- COURT NO.
8/2026(27.08.2026 [0 " . |PK MOHANTY e Order Dtd. 2026-08-24
CRLMC- COURT NO.
9/20261(27.08.2026 1611/2026 M.R.BARIK 6 Order Dtd. 9999-12-31
ABLAPL- COURT NO.
0/2026(27.08.2026 8291/2026 SK AHESAN 17 Order Dtd. 2026-08-24
CMAPL- COURT NO.
1/2026(27.08.2026 36/2026 A.PARIDA 17 Order Dtd. 2026-08-24
ABLAPL- COURT NO.
2/2026(27.08.2026 8209/2026 GR PATRA 17 Order Dtd. 2026-08-24 BAIL-2
CONTC- COURT NO.
4/2026127.08.2026 6067/2025 P.K.DASH 17 Order Dtd. 2026-08-21
ABLAPL- COURT NO.
5/2026(27.08.2026 8196/2026 PK BEHERA 17 Order Dtd. 2026-08-24




ABLAPL-

COURT

NO.

6/2026(27.08.2026  FEUAENC TR DAS - Order Dtd. 2026-08-24
CONTC- COURT NO.
7/2026(27.08.2026 |C20Y - |H.K.MOHANTA - Order Dtd. 2026-08-21
MACA- TISWAR CH. COURT NO.
8/202627.08.2026 [0 [ Io0A - Order Dtd. 2026-08-20
ABLAPL- COURT NO.
9/2026(27.08.2026  TUAENC PR BARTK - Order Dtd. 2026-08-24
ABLAPL- SANTOSH KUMAR COURT NO.
1/2026(27.08.2026 [0 I amAYAR > Order Dtd. 2026-08-24
MACA- ISWAR CH. COURT NO.
2/2026(27.08.2026 [P0 [T : Order Dtd. 2026-09-24
ABLAPL- COURT NO.
3/2026(27.08.2026  FoLN0C A sAROO : Order Dtd. 2026-08-24 BATL-1
MACA- COURT NO.
4/2026(27.08.2026 [0 |A.K.BARIK : Order Dtd. 2026-08-20
MISC.
6/2026(27.08.2026 [LRCAT A.K.BARIK COURT NO. o Ger Dtd. 9999-12-31 APPEAL
887/2024 1
SEC.
ABLAPL- COURT NO.
7/2026(27.08.2026 20270 |PK MORANTY - Order Dtd. 2026-08-24 BATL-1
MACA- COURT NO.
8/2026(27.08.2026 g ct° . |A.K.BARIK : Order Dtd. 2026-09-24
ABLAPL- COURT NO.
9/2026(27.08.2026  [aoot> o |NK ROUT : Order Dtd. 2026-08-24
CRLREV- COURT NO.
0/2026(27.08.2026  [So PP D sAMAL o Order Dtd. 2026-09-03
ABLAPL- COURT NO.
1/2026(27.08.2026 o2 70 INC ROUT e Order Dtd. 2026-08-24 BAIL-2
CRLREV- COURT NO.
2/2026(27.08.2026 |S5PTC A K. BEHERA oo Order Dtd. 2026-08-18
CRLMC- COURT NO. CRIMINZ
4/2026(27.08.2026  [SoVEC . NANDY oo Order Dtd. 2026-08-24 e
ABLAPL- COURT NO.
5/2026(27.08.2026 [0 270 INC ROUT oo Order Dtd. 2026-08-24 BATL-2
ABLAPL- COURT NO.
7/2026127.08.2026 7819/2026 RK MALLICK 3 OLD Order Dtd. 2026-08-24 BAIL-2
ABLAPL- COURT NO.
8/2026(27.08.2026 o0 "V O [RK MALLICK o Order Dtd. 2026-08-24
ABLAPL- LAXMIKANTA COURT NO.
9/2026(27.08.2026  [oB AT AT oy Order Dtd. 2026-08-24 BAIL-2




1/2026(27.08.2026 ?33253526 MR BARIK gogig NO- lorder Dtd. 2026-08-24 BAIL-2
2/202627.08.2026 ?i?g?;o26 et SO0ns MO lorder ptd. 2026-08-25
3/2026(27.08.2026 §§2§35026 P.MUDULI gogig NO-lorder ptd. 2026-08-24
5/202627.08.2026 §§?535026 BS SWAIN gogig NO. lorder Dtd. 2026-08-25 BAIL-1
6/202627.08.2026 g?;/2026 D.K.PANT gogig NO-lorder ptd. 2026-08-24
7/2026|27.08.2026 222?3;026 SK SWAIN SO0nT MO lorder ptd. 2026-08-25
4/2026|27.08.2026 25?53;026 TR DAS gogig NO-lorder ptd. 2026-08-25
5/2026(27.08.2026 §2253;026 A MOHANTY gogig NO-lorder ptd. 2026-08-25
6/202627.08.2026 §§2§3;026 A MOHANTY gogig NO-lorder ptd. 2026-08-25 BAIL-1
8/2026(27.08.2026 §g§§3;026 S SAMAL gogig NO-lorder ptd. 2026-08-24
1/2026(27.08.2026 |12 )" |1 D paNDA SO0Rs MO lorder pra. 2026-08-25 .
2/202627.08.2026 7457w« womaNTA SO0RT MO lorder pta. 2026-08-25 e ANCH.
3/202627.08.2026 ?gégi;2026 S.PRUSTY SO0RT MO lorder ptd. 2026-08-25 e NCH.
4/2026(27.08.2026 ?ié§>5017 G C JENA SO0Rs MO lorder pta. 2026-08-25 .
5/2026(27.08.2026 |nc{C)" 6 ¢ gmna SO0RT MO+ lorder pta. 2026-08-25 N CH.
6/2026(27.08.2026 25522;2026 B.K.DAS SO0NT MO lorder ptd. 2026-08-25 e
7/2026[27.08.2026 ggég;;2026 D.SAMAL iOURT NO-lorder ptd. 5000-01-01
8/2026[27.08.2026 5??;2026 7 NAIK iOURT NO-lorder ptd. 2026-08-21
9/2026|27.08.2026 ?gégé;2026 S.K.PRADHAN TV MO lorder ptd. 2026-08-24 e
0/2026|27.08.2026  |[FAO- |SARAT SWAIN COURT NO. |Order Dtd. 2026-08-21 MISC.




50/2026 1 APPEAL
SEC.
WP (C) - COURT NO. WRIT
1/2026(27.08.2026 10 )7 S K.SARANGT : Order Dtd. 2026-08-25 o CH.
WP (C) - COURT NO. o WRIT
2/202627.08.2026 10 )7 ID.K.MOHANTY : Order Dtd. 2026-08-24 e
WP (C) - COURT NO. el WRIT
3/2026(27.08.2026  [1c 507 lc.R.NAvAK : Order Dtd. 2026-08-25 o NCH.
WP (C) - COURT NO. el
4/2026(27.08.2026 7117 - C.R.NAYAK : Order Dtd. 2026-08-25
WP (C) - COURT NO. o WRIT
5/2026(27.08.2026 1> )" ls.BARIK : Order Dtd. 2026-08-19 e
ABLAPL- COURT NO.
6/2026(27.08.2026  SEUARN s CHOUDHURY : Order Dtd. 2026-08-24 BATL-2
ABLAPL- COURT NO.
7/2026127.08.2026 9731/2026 BK PARDHI 1 Order Dtd. 2026-08-24 BAIL-2
ABLAPL- COURT NO.
8/2026(27.08.2026 [t 270 6 BARIK : Order Dtd. 2026-08-24 BATL-2
ABLAPL- BISWAJIT COURT NO.
9/2026(27.08.2026 [0 Tl R : Order Dtd. 2026-08-24
WP (C) - COURT NO. o WRIT
0/2026(27.08.2026 "7 1" |7, SAHOO : Order Dtd. 2026-08-25 e
ABLAPL- COURT NO.
2/2026127.08.2026 9712/2026 MN MOHANTY 17 Order Dtd. 2026-08-24 BAIL-2
ABLAPL- COURT NO.
3/2026(27.08.2026 (DA l1c sany - Order Dtd. 2026-08-24
ABLAPL- COURT NO.
4/2026(27.08.2026 o500 ISR MOHAPATRA - Order Dtd. 2026-08-24
ABLAPL- DEBASHREE COURT NO.
5/2026(27.08.2026  [fD 2T DERRSY - Order Dtd. 2026-08-24
BLAPL- COURT NO.
6/2026(27.08.2026  SCer7 . |AMLAN MOHANTY i Order Dtd. 2026-08-21
CRLA- COURT NO.
7/2026(27.08.2026 |S50PC |7, PRADHAN - Order Dtd. 2026-08-25
CRLA- COURT NO.
8/2026(27.08.2026 | S50P° |7, PRADHAN - Order Dtd. 2026-08-25
MISC.
9/202627.08.2026 |[L20~ S.SAMAL COURT NO. |5 Jer Dtd. 2021-12-24 APPEAL
591/2020 23
SEC.
FAO- COURT NO.
0/2026(27.08.2026 007 |SARAT SWAIN = Order Dtd. 2026-08-21
1/2026(27.08.2026 |ABLAPL- |G JAYASINGH COURT NO. |order Dtd. 2026-08-25




| 19759/2026 | 23
2/202627.08.2026 232353526 JP BEHERA iSURT NO. lorder Dtd. 2026-08-25 BAIL-2
3/2026/27.08.2026 25?25;526 JP BEHERA iSURT NO. lorder Dtd. 2026-08-25
4/2026[27.08.2026 §§§§52526 S DASH SSURT NO-lorder ptd. 2026-08-25
5/2026(27.08.2026 §§§§52526 PK MISHRA SSURT NO-lorder ptd. 2026-08-25
6/202627.08.2026 §§Z§52526 PR SINGH SSURT NO- lorder Dtd. 2026-08-25 BATL-2
7/2026|27.08.2026 §§§é5026 M.DAS SSURT NO-lorder ptd. 9999-12-31
8/2026(27.08.2026 252252526 GR PATRA TOURT MO lorder prd. 2026-08-25 BAIL-1
9/2026(27.08.2026 2?3%5;526 PK BARIK iSURT NO- lorder Dtd. 2026-08-25
0/2026[27.08.2026 5??;2026 I.C.SAHU iSURT NO-lorder ptd. 2026-08-21
1/2026[27.08.2026 25?252626 MR SAHOO gSURT NO-lorder ptd. 2026-08-25
2/2026/27.08.2026 533;026 S.SWAIN iSURT NO- lorder Dtd. 2026-08-21 iéigAL
SEC.
3/2026(27.08.2026 Z§§T55025 P.R.SINGH fSURT NO- lorder Dtd. 2026-02-27
4/2026[27.08.2026 ?23255526 PK BARIK gogig NO- lorder Dtd. 2026-08-25 BATL-1
5/2026(27.08.2026 ?igégg;5 SN GAYA gogig NO- lorder Dtd. 2026-08-25 BATL-1
6/202627.08.2026 2?2?52_ PK MOHANTY gogig NO-lorder ptd. 2026-08-25
7/2026[27.08.2026 S§2§5026 M.DAS ggURT NO-lorder ptd. 9999-12-31
8/2026[27.08.2026 223?5026 A.K.BEHERA ggURT NO-lorder ptd. 9999-12-31
9/202627.08.2026 i?g§5026 R.K.MALLICK EOURT NO-lorder Dtd. 9999-12-31
0/2026 27.08.2026  [010)°  lp. 1. misaRa COURT MO lorder pra. 2026-08-25 N CH.
1/2026[27.08.2026 §§§§5026 P.K.MOHANTY igURT NO-lorder ptd. 9999-12-31
2/2026(27.08.2026 ggég;;2026 L. D. PANDA SgURT NO-lorder ptd. 2026-11-20
3/202627.08.2026 72207 lg. R. samoo SOURT MO lorder prd. 2026-08-24 N CH.
4/2026|27.08.2026 |CRLMC- D.NAYAK COURT NO. |Order Dtd. 2026-07-15




2217/2026 9
WP (C) - COURT NO. o
5/2026127.08.2026 26422/2026 P. K.PANI 53 Order Dtd. 2026-12-02
CRLA- COURT NO.
6/20261(27.08.2026 106/2026 K.DAS 6 Order Dtd. 9999-12-31
WP (C) — COURT NO. o WRIT
7/2026127.08.2026 21902/2026 A. B. MALLICK 53 Order Dtd. 2026-12-03 BRANCH-
WP (C) - COURT NO. ol WRIT
8/2026127.08.2026 26736/2026 M. PANDA 53 Order Dtd. 2026-08-25 BRANCH-
WP (C) - COURT NO. el WRIT
9/20261(27.08.2026 27128/2026 K.PARIDA 53 Order Dtd. 2026-08-25 BRANCH-
WP (C) - COURT NO. el WRIT
0/2026127.08.2026 26811/2026 K.N. SAHOO 53 Order Dtd. 2026-08-24 BRANCH-
WP (C) - COURT NO. .
1/2026(27.08.2026 |0 0 o0, |A. K. PANDA 53 Order Dtd. 2026-08-25
WRIT
WP (C) - COURT NO. ol BRANCH
2/2026|27.08.2026 |, 20 o A.K. PANDA 53 Order Dtd. 2026-08-25 (DTVIST
BENCH-1
ABLAPL- COURT NO.
3/20261|27.08.2026 7936/2026 J PRADHAN 53 Order Dtd. 2026-08-25
WP (C) - COURT NO. o WRIT
4/2026127.08.2026 27244/2026 T.SWAIN 23 Order Dtd. 2026-08-25 BRANCH-
ABLAPL- COURT NO.
5/2026|27.08.2026 [ o) ' - |GR PATRA -3 Order Dtd. 2026-08-25 BATIL-2
WP (C) - COURT NO. ol WRIT
6/20261(27.08.2026 25183/2026 D. HAZRA 23 Order Dtd. 2026-08-25 BRANCH-
ABLAPIL- BISWAPRAKASH COURT NO.
7/2026127.08.2026 8360/2026 MOHAPATRA 23 Order Dtd. 2026-08-25
ABLAPL- COURT NO.
8/2026127.08.2026 8362/2026 J PRADHAN 23 Order Dtd. 2026-08-25
ABLAPL- COURT NO.
9/20261(27.08.2026 9138/2026 AK BEHERA 17 Order Dtd. 2026-08-25
WP (C) — COURT NO. el WRIT
0/2026127.08.2026 18192/2026 D.K. BEHERA 17 Order Dtd. 2026-08-24 BRANCH-
WP (C) — COURT NO. el
1/2026127.08.2026 26737/2026 A. K. BEHERA 17 Order Dtd. 2026-08-24
WRIT
WP (C) - COURT NO. ol BRANCH
2/2026127.08.2026 25227/2026 R. K.PATTNAIK 17 Order Dtd. 2026-08-25 (DIVISI
BENCH-1
3/2026(27.08.2026 |WP(C)- A.MISHRA COURT NO. |Order Dtd. 2026-11-16 [WRIT




24603/2026 12 BRANCH
(DIVISI
BENCH- 3
WRIT
WP (C) - COURT NO. el BRANCH
4/2026127.08.2026 26509/2026 P. L. MISHRA 1o Order Dtd. 2026-08-25 (DIVISI
BENCH-2
WP (C) - COURT NO. el
5/202627.08.2026 26512/2026 P.L.MISHRA 12 Order Dtd. 2026-08-25
WP (C) - COURT NO. el WRIT
7/20261(27.08.2026 4844/2026 K.SAHOO 19 Order Dtd. 2026-08-24 BRANCH-
WRIT
WP (C) - COURT NO. el BRANCH
8/2026(27.08.2026 26582/2026 B+ T+ NAYAK 1 Order Dtd. 2026-08-24 (DIVISI
BENCH-2
WP (C) - COURT NO. el WRIT
0/2026(27.08.2026 26841 /2026 B SAMAL 1 Order Dtd. 2026-08-24 BRANCH-
WP (C) - COURT NO. el WRIT
2/2026/27.08.2026 27042/2026 T+ K- NAYAK 1 Order Dtd. 2026-08-24 BRANCH-
WP (C) - COURT NO. el
3/2026127.08.2026 26860/2026 P. K. JENA 19 Order Dtd. 2026-08-21
WP (C) - COURT NO. el WRIT
4/2026127.08.2026 27053/2026 P.K. JENA 12 Order Dtd. 2026-08-24 BRANCH-
WP (C) - COURT NO. el WRIT
6/20261(27.08.2026 27040/2026 P.K. JENA 19 Order Dtd. 2026-08-24 BRANCH-
WRIT
WP (C) - COURT NO. el BRANCH
8/2026127.08.2026 27034/2026 P.K. JENA 19 Order Dtd. 2026-08-24 (DIVISI
BENCH-2
WP (C) - COURT NO. el
0/2026127.08.2026 18706/2026 N.K. ROUT 19 Order Dtd. 2026-08-24
ABLAPL- COURT NO.
1/20261(27.08.2026 7700/2026 B DAS 19 Order Dtd. 2026-08-25
WP (C) - COURT NO. el
2/2026127.08.2026 24363/2026 P.K. PARIDA 12 Order Dtd. 2026-08-24
ABLAPL- COURT NO.
3/2026(27.08.2026 9748/2026 J PRADHAN 19 Order Dtd. 2026-08-25
ABLAPL- COURT NO.
4/20261(27.08.2026 9767/2026 TR DAS 19 Order Dtd. 2026-08-25
WRIT
WP (C) - COURT NO. el
5/2026127.08.2026 19356/2026 P. K.BEHERA 12 Order Dtd. 2026-08-18 BRANCH

(DIVISI




BENCH-C

ABLAPL- COURT NO.
7/2026(27.08.2026  LOUTC TR DAS - Order Dtd. 2026-08-25
WP (C) - COURT NO. o WRIT
0/2026(27.08.2026 |7 )7 la.p. samoo - Order Dtd. 2026-08-24 e
ABLAPL- COURT NO.
1/2026127.08.2026 9773/2026 J PRADHAN 17 Order Dtd. 2026-08-25 BAIL-2
WRIT
WP (C) - COURT NO. BRANCH
3/2026(27.08.2026 [} C)°  Ia.s. PATRA - Order Dtd. 2026-08-24 st
BENCH-1
ABLAPL- COURT NO.
4/2026(27.08.2026 (D98N AK SRICHANDAN - Order Dtd. 2026-08-25 BATL-2
WP (C) - COURT NO. o
6/2026(27.08.2026 |) )7 A.S. PATRA - Order Dtd. 2026-08-24
WP (C) - COURT NO. ol WRIT
8/2026(27.08.2026 [T (C)7 N, K. ROUT - Order Dtd. 2026-08-21 e
WP (C) - COURT NO. o WRIT
1/2026(27.08.2026  [heoc)”, /K. C.RATH > Order Dtd. 2026-08-24 o NCH.
MISC.
2/2026[27.08.2026 |BCA” S.SWAIN COURT NO. |5 Ger Dtd. 2026-08-20 APPEAL
539/2024 17
SEC.
WP (C) - COURT NO. ol WRIT
3/2026(27.08.2026  [0.C)° . lk.c. Rara - Order Dtd. 2026-08-24 e
WP (C) - COURT NO. o WRIT
4/2026(27.08.2026 ) L7 o [K.C. PANDA = Order Dtd. 2026-12-02 o NCH.
MISC.
5/2026(27.08.2026 | BCA” S.K.SAHOO COURT NO. |5 Ger Dtd. 2026-08-20 APPEAL
539/2024 23
SEC.
BLAPL- COURT NO.
6/2026(27.08.2026 [0 o [RK MALLICK = Order Dtd. 2026-08-25
BLAPL- COURT NO.
7/2026(27.08.2026 o el |J PRADHAN = Order Dtd. 2026-08-25
WP (C) - COURT NO. o
8/2026(27.08.2026 70 (C)"  lp.K. JENA o Order Dtd. 2026-08-24
MISC.
9/202627.08.2026 |"ACA- J.DEHURY COURT NO. |§ Ger Dtd. 2026-08-20 APPEAL
224/2024 23
SEC.
WP (C) - COURT NO. o WRIT
1/2026(27.08.2026 [70(C)°  lp.K. JENA o Order Dtd. 2026-08-24 o NCH.
MISC.
3/202627.08.2026 |"ACA- B .MOHANTY COURT NO. |5 Ger Dtd. 2026-08-20 APPEAL
224/2024 23
SEC.
WP (C) - COURT NO. o
4/2026(27.08.2026 |3 oicin |k, PARTDA = Order Dtd. 2026-08-24




6/2026[27.08.2026  [101C)° |k pARTDA SoURT MO lorder prd. 2026-08-24 e CH.
7/2026|27.08.2026 §2§§5024 A.K.BEHERA ggURT NO- lorder Dtd. 2026-08-20 iéigAL
SEC.

8/202627.08.2026 )0 1C)7  |k.PARIDA SoUKE MO lorder ptd. 2026-08-24 e
9/2026(27.08.2026 gg;i%;2026 D.BISWAL SSURT NO-lorder ptd. 2026-08-24

0/2026|27.08.2026 22522;2026 S.DASH TR MO lorder ptd. 2026-10-12 e CH.
3/2026/27.08.2026 quze(;g%;zo% H. K. MOHANTA igURT NO- lorder Dtd. 2026-10-12

6/2026(27.08.2026 ?Eégz;2026 S.NAYAK fZURT NO-lorder ptd. 2026-08-24

0/2026|27.08.2026 22251;2026 H. K. MALLICK TR MO lorder ptd. 2026-08-24 gii;CH_
1/2026[27.08.2026 ggiig;2025 P.K. LENKA ggURT NO-lorder ptd. 2026-08-24

7/2026[27.08.2026 gigégozz S.DAS EOURT NO-lorder ptd. 9999-12-31 ;i;ﬁiﬁﬁ
0/2026(27.08.2026 03007 |3 K. MISHRA GOV MO lorder ptd. 2026-10-05 e NCH.
5/202627.08.2026 (52 517 la.x.BIswaL Sy K MO lorder ptd. 2026-09-09 N CH.
6/2026/27.08.2026 173017 | k. BISWAL SOV MO lorder ptd. 2026-09-09 e CH.
7/2026[27.08.2026 ?22?52526 SK MOHANTY SSURT NO-lorder ptd. 2026-08-21 BAIL-1
9/202627.08.2026 25?%5;526 RR BEHURA SSURT NO-lorder ptd. 2026-08-25 BAIL-1
2/2026(27.08.2026 ??2252526 ;igﬁiiTHA gogig NO-lorder ptd. 2026-08-25 BATL-2
8/2026[27.08.2026 ?iggg?;oz5 EiiZJONED gogig NO-lorder ptd. 2026-08-24 BATL-1
9/202627.08.2026 gsfgg;4 B.K.PANDA SSURT NO-lorder ptd. 2026-10-05 i;igiL
3/202627.08.2026  [1(S)°  Ia. k. samoO So RE MO+ lorder ptd. 5000-01-01 e CH.




WP (C) - COURT NO. el WRIT
5/2026|27.08.2026 15539/2024 B.MOHAPATRA |[C.O. 20 Order Dtd. 2026-08-24 BRANCH-
ABLAPL- COURT NO.
1/2026(27.08.2026 2189/2025 SN GAYA C.0. 20 Order Dtd. 2026-08-25
WP (C) - COURT NO. el WRIT
1/2026(27.08.2026 25468/2026 N.K.ROUT c.o. 20 Order Dtd. 2026-08-21 BRANCH-
CONTC- CHIEF
7/2026(27.08.2026 D SAMAL C.0. JUSTICE'S |Order Dtd. 2026-09-01
900/2026
COURT
CONTC- CHIEF
8/2026(27.08.2026 BK MISHRA c.0. JUSTICE'S |Order Dtd. 2026-09-08
1744/2026
COURT
WP (C) - COURT NO. o WRIT
9/20261(27.08.2026 1183/2026 SK NAYAK c.o. 1 Order Dtd. 9999-12-31 BRANCH-
CHIEF
WP (C) - , el WRIT
0/2026|27.08.2026 | oqqc /50, |G SAHOO c.o. JUSTICE'S |Order Dtd. 2026-05-12 BRANCH-
COURT
WP (C) - CHIEF
1/2026(27.08.2026 SK SUNDARA  [C.O. JUSTICE'S |Order Dtd. 2026-08-19
26296/2025
COURT
CHIEF
WP (C) - . el WRIT
2/2026(27.08.2026 20496/2026 A SAHOO c.o. JUSTICE'S Order Dtd. 2026-08-19 BRANCH-
COURT
CHIEF
WP (C) - , el WRIT
3/2026(27.08.2026 32337/2024 RK BEHERA c.o. JUSTICE'S Order Dtd. 2026-08-19 BRANCH-
COURT
ABLAPL- COURT NO.
4/2026127.08.2026 8448/2026 BB MALLICK c.o. 17 Order Dtd. 2026-08-25
ABLAPL- COURT NO.
5/2026|27.08.2026 8133/2026 MM NAYAK c.o. 17 Order Dtd. 2026-08-25
ABLAPL- COURT NO.
6/2026(27.08.2026 8041/2026 G SAHOO c.o. 17 Order Dtd. 2026-08-25
ABLAPL- COURT NO.
7/2026127.08.2026 9758/2026 BB MALLICK c.o. 17 Order Dtd. 2026-08-25
ABLAPL- COURT NO.
8/2026(27.08.2026 9761/2026 J PRADHAN c.o. 17 Order Dtd. 2026-08-25
ABLAPL- COURT NO.
9/20261(27.08.2026 9762/2026 A PATTANAIK |[C.O. 17 Order Dtd. 2026-08-25
ABLAPL- COURT NO.
0/2026(27.08.2026 9765/2026 S DAS c.o. 17 Order Dtd. 2026-08-25 BAIL-2
ABLAPL- COURT NO.
1/2026(27.08.2026 6402/2026 PK MOHANTY c.o. 5> OLD Order Dtd. 2026-08-25 BAIL-1
ABLAPL- COURT NO.
2/2026(27.08.2026 3288/2026 M PANI c.o. > OLD Order Dtd. 2026-08-24
WP (C) - COURT NO. L WRIT
3/2026(27.08.2026 26178/2026 P. K. DAS c.o. 23 Order Dtd. 2026-10-28 BRANCH-
WP (C) - COURT NO. L WRIT
4/2026127.08.2026 26902/2026 S. MOHARANA |C.O. 19 Order Dtd. 2026-11-16 BRANCH-




WP (C) - S.R. COURT NO. Cna
5/2026(27.08.2026 |goor oo 0 rRA 15 Order Dtd. 2026-08-24
WP (C) - COURT NO. WRIT
6/2026|27.08.2026 |, oy 50,0 |S. K. MOHANTY P Order Dtd. 2026-08-24 ERANCH-
WP (C) - COURT NO. e
8/2026(27.08.2026 |, 50 505, N. R. BEHERA 1 Order Dtd. 2026-08-25
WP (C) - COURT NO. Cna
9/2026|27.08.2026 |5 500 50, (N- R- BEHERA 1 Order Dtd. 2026-08-25
WP (C) - COURT NO. WRIT
1/2026(27.08.2026 |, 420 0 [L.D.SAHOO ) Order Dtd. 2026-10-12 ERANCH-
WP (C) - COURT NO. o WRIT
4/202627.08.2026 oo o0 o0, |G. JAYSINGH 23 Order Dtd. 2026-09-09 BRANCE-
WP (C) - COURT NO. . WRIT
7/2026(27.08.2026 oo o c o, |S.DAS 53 Order Dtd. 2026-09-09 BRANCE-
WP (C) - COURT NO. i WRIT
8/2026(27.08.2026 |, 075 5 00c R. K. BARIK 23 Order Dtd. 2026-11-13 BRANCH-
WP (C) - COURT NO. Caa_
9/2026|27.08.2026  |5co,p o0, |S- K. MOHANTY 53 Order Dtd. 2026-08-24
WP (C) - COURT NO. e
0/2026(27.08.2026 |- 70 o0, |A.PATTNAIK 23 Order Dtd. 2026-08-24
WRIT
WP (C) - COURT NO. Cal BRANCH
1/2026(27.08.2026 || gocc 0o, |U-CHHOTRAY 3 Order Dtd. 2026-08-18 (DTVIST
BENCH-3
WP (C) - COURT NO. o WRIT
3/202627.08.2026 |, oon oo [K.SAHOO 3 Order Dtd. 2026-12-07 BRANCE-
WP (C) - COURT NO. el
5/202627.08.2026 |, 000005, [D-K. MOHANTY 23 Order Dtd. 2026-08-25
WP (C) - COURT NO. Cal
7/2026(27.08.2026 | o0 5 0o [D.K. MOHANTY 53 Order Dtd. 2026-08-25
CRLMC- COURT NO.
9/2026(27.08.2026 |70 |S.NAYAK 53 Order Dtd. 2026-08-25
WP (C) - COURT NO. Cna
0/2026(27.08.2026 |75 0, D.K. MOHANTY 23 Order Dtd. 2026-08-25
WP (C) - COURT NO. e WRIT
2/202627.08.2026 |, oo oo, |D.K. MOHANTY 53 Order Dtd. 2026-08-25 BRANCH-
CRLMC- COURT NO.
3/2026|27.08.2026 S /00 o K.DAS 23 Order Dtd. 2026-08-24
CONTC- CHIEF
5/2026(27.08.2026 K.C.NAYAK JUSTICE'S |Order Dtd. 2026-09-08
3200/2026
COURT
7/2026|27.08.2026  [WP(C)- B.K.PANDA CHIEF Order Dtd. 2026-08-24 WRIT




4844/2026 JUSTICE'S BRANCH-
COURT
CRLMC- CHIEF
8/20261(27.08.2026 K.DAS JUSTICE'S |Order Dtd. 2026-08-24
2884/2026
COURT
WP (C) - CHIEF
0/20261(27.08.2026 D. K. MOHANTY JUSTICE'S |Order Dtd. 2026-08-25
27069/2026
COURT
WP (C) - COURT NO. Cal
3/2026|27.08.2026 26214/2026 P.K. DAS 23 Order Dtd. 2026-10-28
CRLMC- COURT NO. CRIMINZ
4/20261(27.08.2026 2794/2026 P.K.ROUTRAY > OLD Order Dtd. 9999-12-31 MISC
WP (C) - COURT NO. el WRIT
6/20261(27.08.2026 27066/2026 D.K. MOHANTY > OLD Order Dtd. 2026-08-25 BRANCH-
CRLMC- COURT NO. CRIMINZA
7/20261(27.08.2026 2855/2026 G.C.BARIK > OLD Order Dtd. 9999-12-31 MISC
TRP (C) - COURT NO. .
9/2026(27.08.2026 141/2024 P.K.BARIK 5 OLD Judgement Dtd. 2026-08-25 M.J.C.
CRLMC- COURT NO.
1/20261(27.08.2026 2923/2026 A.K.BUDHIA > OLD Order Dtd. 2026-08-25
CRLMC- COURT NO. CRIMINZ
4/20261(27.08.2026 2867/2026 S .CHOUDHURY 5 OLD Order Dtd. 2026-08-24 MISC
CRLMC- COURT NO. CRIMINZA
6/2026(27.08.2026 2801/2026 A.PARIDA 5 OLD Order Dtd. 9999-12-31 MISC
CRLMC- COURT NO.
8/2026(27.08.2026 2579/2026 P.K.MOHANTY 5 OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.
9/2026(27.08.2026 8451/2026 AK ROUT 5 OLD Order Dtd. 2026-08-25
CRLMP- COURT NO.
1/2026|27.08.2026 836/2026 S.R.PATTANAIK 8 Order Dtd. 2026-09-21
ABLAPL- COURT NO.
2/2026|27.08.2026 8457/2026 AK ROUT 8 Order Dtd. 2026-08-25
WP (C) - COURT NO. el WRIT
3/2026(27.08.2026 25600/2026 N.K. ROUT 8 Order Dtd. 2026-08-21 BRANCH-
ABLAPL- COURT NO.
5/2026|27.08.2026 8465/2026 AK ROUT 8 Order Dtd. 2026-08-25
CRLMC- COURT NO.
6/2026(27.08.2026 2868/2026 B.DAS g Order Dtd. 2026-08-25
WP (C) — COURT NO. WRIT
7/2026(27.08.2026 25760/2026 N.K. ROUT 8 Order Dtd. 2026-08-24 BRANCH-
ABLAPL- COURT NO.
8/2026(27.08.2026 8471/2026 AK ROUT g Order Dtd. 2026-08-25 BAIL-1
CONTC- COURT NO.
0/2026(27.08.2026 5412/2026 S.K.SARANGI 8 Order Dtd. 2026-08-21
ABLAPL- COURT NO.
1/2026(27.08.2026 8504/2026 AK ROUT 8 Order Dtd. 2026-08-25




RVWPET- COURT NO. CIVIL
3/2026|27.08.2026 [, 2500 |A.K.NAYAK . Order Dtd. 2026-08-24 EEUISIC
ABLAPL- COURT NO.
5/2026|27.08.2026 oo, ' - |S CHOUDHURY e Order Dtd. 2026-08-25
ABLAPL- BISWARANJAN COURT NO.
7/2026(27.08.2026 oo, o o P e Order Dtd. 2026-08-25
TRP (C) - COURT NO. el
8/202627.08.2026 | J1o,S0-.  |S.SAHOO e Order Dtd. 2026-08-20 M.J.C
ABLAPL- COURT NO.
0/202627.08.2026 g, o o |S BARIK 1 Order Dtd. 2026-08-25
CRLMC- COURT NO. CRIMINZ
1/2026(27.08.2026 | Soo " |S.P.SAMANTA 5 oLD Order Dtd. 9999-12-31 MISC
ABLAPL- COURT NO.
3/2026|27.08.2026 oo/ oo [K DAS 5 OLD Order Dtd. 2026-08-25 BATL-2
ABLAPL- PRADIPTA COURT NO.
5/2026|27.08.2026  [oo0c o0 e 5 OLD Order Dtd. 2026-08-25
ABLAPL- COURT NO.
7/2026(27.08.2026 (o' o o |S CHOUDHURY e Order Dtd. 2026-08-25
ABLAPL- COURT NO.
8/202627.08.2026 ), /o’ S0, [BK DALAI 3 oLD Order Dtd. 2026-08-25
ABLAPL- COURT NO.
0/202627.08.2026 [~ ' o |S MOHANTY 3 OLD Order Dtd. 2026-08-25 BATL-1
ABLAPL- COURT NO.
1/202627.08.2026 o'y o, |DP DASH 3 oLD Order Dtd. 2026-08-25
ABLAPL- COURT NO.
3/2026|27.08.2026 (o' 0, o INK ROUT 3 oLD Order Dtd. 2026-08-21
CRLMC- COURT NO. CRIMINZ
7/2026(27.08.2026 | So0 00 o |A.PATTANAIK 3 oLD Order Dtd. 2026-08-25 M1SC
WP (C) - COURT NO. el WRIT
8/202627.08.2026 |, ,~)- o, [D.K. JENA 3 oLD Order Dtd. 2026-08-25 R ANCH-
WP (C) - COURT NO. el WRIT
9/2026|27.08.2026 |01 ¢ o0, |S.K. PATRA 3 oLD Order Dtd. 2026-08-25 BRANCE-
WP (C) - COURT NO. el WRIT
0/2026(27.08.2026 | ,o02) o0, |S.-K. PATRA 3 oLD Order Dtd. 2026-08-25 BRANCE-
WP (C) - COURT NO. Cna WRIT
1/202627.08.2026 | ) 2o [KSHITISH 3 oLD Order Dtd. 2026-08-25 R ANCH-
WP (C) - COURT NO. WRIT
2/2026|27.08.2026 |, =5 . [KSHITISH 3 oLD Order Dtd. 2026-08-25 BRANCE-
WP (C) - COURT NO. Al
3/2026|27.08.2026 | Zo' o [KSHITISH 3 oLD Order Dtd. 2026-08-25
WP (C) - COURT NO. Cna WRIT
4/202627.08.2026 | ) 25" [KSHITISH 3 oLn Order Dtd. 2026-08-25 R ANCEH-




WRIT

WP (C) - COURT NO. BRANCH
5/202627.08.2026 )0 o070 [KSHITISH c.o. SOonn Order Dtd. 2026-08-25 s
BENCH-Z
WP (C) - COURT NO.
7/2026(27.08.2026 | Lot 0|7 PARIDA c.o. oonn Order Dtd. 2026-08-25
WP (C) - COURT NO. Ca
8/2026(27.08.2026 ;o017 |7 PARIDA c.o. oo Order Dtd. 2026-08-25
WP (C) - COURT NO. o
9/202627.08.2026 | )2 o7 o |D.RAY c.o. Sonn Order Dtd. 2026-08-25
WP (C) - COURT NO. o
0/2026(27.08.2026 )¢ 1" o |P. K. LENKA |C.O. S Order Dtd. 2026-08-25
ABLAPL- STBA PRASAD COURT NO.
1/2026(27.08.2026 [0 2N 1SS c.o. oD Order Dtd. 2026-08-25 BATL-1
WP (C) - COURT NO. el WRIT
4/2026(27.08.2026 |y )7 [B.MISHRA c.o. P Order Dtd. 2026-09-07 .
CRLA- MRUTYUNJAY COURT NO. CRIMINEZ
4/2026(27.08.2026 |C500 o PR c.o. P Judgement Dtd. 2026-08-25 S emar
WP (C) - BISWA MOHAN COURT NO. _ _ WRIT
5/2026(27.08.2026 |1yl o0c oain s ) (€O : Order Dtd. 2026-08-27 R
CRLA- COURT NO. CRIMINZ
8/2026(27.08.2026 |[.'> . [A.MOHANTY c.o. - Judgement Dtd. 2026-08-25 e
CRLA- COURT NO. CRIMINZ
9/2026(27.08.2026 |07 |B.MOHANTY c.o. : Judgement Dtd. 2026-08-25 S emar
CRLA- COURT NO. CRIMINEZ
0/2026(27.08.2026 S0 57 . |A.MOHANTY c.o. : Judgement Dtd. 2026-08-25 S emar
CRLA- COURT NO. CRIMINEZ
3/202627.08.2026 S5 00 | A.MOHANTY c.o. : Judgement Dtd. 2026-08-25 S emar
CRLREV- COURT NO. CRIMINEZ
9/2026(27.08.2026 |- 20 |D.P.DASH c.o. : Order Dtd. 2026-08-24 e
CRLREV- COURT NO. CRIMINEZ
2/2026(27.08.2026 o000 " |D.P.DASH c.o. : Order Dtd. 2026-08-24 e
ABLAPL— SURESH
9/2026(27.08.2026  [ooo0t> [CHANDRA GENERAL Order Dtd. 2026-08-20 BATL-2
PRADHAN
3/202627.08.2026 "B (C)- AMRIT DHALL |GENERAL Order Dtd. 2026-08-21
<08 26070/2025 :
WP (C) - PRATAP KUMAR B B
0/2026(27.08.2026 |30 1T GENERAL Order Dtd. 2026-08-24
CRLMC- SWETAMBARA
5/202627.08.2026 ool O GENERAL Order Dtd. 2026-08-25
BLAPL- APRAMIT
3/202627.08.2026 o0 BRI GENERAL Order Dtd. 2026-08-24




WRIT

WP (C) - BRANCH
6/2026127.08.2026 31289/2024 PRATIMA NAYAK |[GENERAL Order Dtd. 2026-08-14 (DIVISI
BENCH-1
WP (C) - PRASANNA WRIT
0/2026(27.08.2026  |yc o) o Nawp | CENERAL Order Dtd. 2025-12-11 e en.
ARBP- PRASANNA
4/2026(27.08.2026  [uBn S e p | CENERAL Order Dtd. 2024-10-23 M.J.C.
ARBP- PRASANNA
8/2026(27.08.2026 (0L D |GENERAL Order Dtd. 2024-09-25 M.J.C.
WP (C) - PRASANNA
9/2026(27.08.2026 |30 L) e Ny |GENERAL Order Dtd. 2026-01-05
ADMLS- PRASANNA CIVIL
0/2026(27.08.2026 ¢ 000 o o |GENERAL Order Dtd. 2026-02-18 ErTec
MACA- SOUMYA RANJAN MISC.
1/2026|27.08.2026 GENERAL Order Dtd. 2026-08-20 APPEAL
224/2024  |0JHA
SEC.
CRLMC- AKSHAYA KUMAR CRIMINZ
2/2026(27.08.2026  [S0 000 s GENERAL Order Dtd. 2026-08-17 .
WRIT
WP (C) - SIDDHANT _ _ BRANCH
3/202627.08.2026 )0 S0 o GENERAL Order Dtd. 2026-08-24 e
BENCH-1
RVWPET- CIVIL
7/2026127.08.2026 26/2026 PRATIMA NAYAK |[GENERAL Order Dtd. 2026-08-14 REVISIC
9/2026(27.08.2026 ig?gggg PRATIMA NAYAK GENERAL Order Dtd. 2026-08-14
CMP- STIDDHANT
0/2026(27.08.2026 oo o [on el GENERAL Order Dtd. 2026-08-20
CRLA- DEBIDUTTA X X CRIMINZ
6/2026(27.08.2026 |cootn LS e GENERAL Entire Brief i
CRLA- DEBIDUTTA L CRIMINZ
1/20261(27.08.2026 578/2022 |MOHAPATRA GENERAL Deposition APPEAL
ABLAPL- MANORANJAN CRIMINZA
9/2026(27.08.2026 |72 00 I GENERAL Order Dtd. 2026-08-25 .
MISC.
FAO- AJIT KUMAR
9/2026(27.08.2026 [S097 PN GENERAL Order Dtd. 2019-10-15 APPEAL
SEC.
BLAPL- SAMEER , ,
3/20261|27.08.2026 5583/2026 |PATTNAIK GENERAL Entire Brief BAIL-1
MACA- SOUMYA RANJAN MISC.
8/2026(27.08.2026 GENERAL Order Dtd. 2026-08-20 APPEAL
795/2023 OJHA
SEC.
CMAPL- MR .PRASANNA
3/202627.08.2026 | DA | CENERAL Order Dtd. 2024-04-05 M.J.C.
CRLREV- CRIMINZ
4/2026(27.08.2026 (500 IKABITA PATRA |GENERAL Order Dtd. 2023-11-03 e
MACA- SOUMYA RANJAN MISC.
0/2026(27.08.2026 |,5707 o SO GENERAL Order Dtd. 2026-08-19 APPEAL

SEC.




WP (C) - i WRIT
1/2026(27.08.2026 |- o 0. o MANAS PATI  |GENERAL Order Dtd. 2019-11-22 BRANCH-
WP (C) - L WRIT
3/2026(27.08.2026 22156/2019 MANAS PATI GENERAL Order Dtd. 2019-11-22 BRANCH-
WP (C) - i WRIT
5/2026|27.08.2026 |, .0 00 o MANAS PATI  |GENERAL Order Dtd. 2019-11-22 BRANCH-
WP (C) - L WRIT
6/20261(27.08.2026 22159/2019 MANAS PATI GENERAL Order Dtd. 2019-11-22 BRANCH-
WP (C) - o WRIT
0/2026(27.08.2026 |, occ’ o0, o MANAS PATI  |GENERAL Order Dtd. 2019-12-19 BRANCH-
WP (C) - . WRIT
2/2026|27.08.2026  |1ooo5 0 MANAS PATI  |GENERAL Order Dtd. 2022-08-01 BRANCH-
WP (C) - . WRIT
6/2026(27.08.2026 | oo 0 o), MANAS PATI  |GENERAL Order Dtd. 2022-08-01 BRANCH-
WP (C) - . WRIT
8/2026(27.08.2026 |7 20", IMANAS PATI  |GENERAL Order Dtd. 2022-08-01 BRANCH-
WP (C) - L WRIT
0/2026(27.08.2026 |- 200, o MANAS PATI  |GENERAL Order Dtd. 2019-11-22 BRANCH-
CRLREV-  |HIMANSU CRIMINZ
2/2026|27.08.2026 | Z 0" 0o o s papry |GENERAL Order Dtd. 2026-03-14 REVISTC
WRIT
WP (C) - MANOJ KUMAR , BRANCH
3/2026(27.08.2026 4489/2019 RANA GENERAL Entire Order (DIVISI
BENCH-1
WRIT
WP (C) - RATNAKAR . . BRANCH
4/20261(27.08.2026 25772/2014 MOHANTY GENERAL Petition With Annexures (DIVISI
BENCH)
WP (C) - o WRIT
5/2026|27.08.2026 |, 0" o MANAS PATI  |GENERAL Order Dtd. 2019-11-22 BRANCH-
ABLAPL-  MANORANJAN CRIMINZ
6/2026(27.08.2026 15337/2019 DAS GENERAL Order Dtd. 2021-09-23 MISC
FAO- PRATAP KUMAR MIsc.
7/2026(27.08.2026 591/2020 BEHERA GENERAL Order Dtd. 2026-08-25 APPEAL
SEC.
WP (C) - BIKASH RANJAN . WRIT
8/2026(27.08.2026 26843/2026 OJHA GENERAL Entire Order BRANCH-
BLAPL- OM PRAKASH
9/2026(27.08.2026 6509/2026 |SARAN GENERAL Order Dtd. 2026-08-27
WP (C) - BIKASH RANJAN .
0/202627.08.2026 |, 0ca /5006 0Tma GENERAL Entire Order
2/2026(27.08.2026 |ABLAPL-  |SASMITA GENERAL Entire Brief




3137/2016 MUDULI
WP (C) - MURALIDHAR . . WRIT
3/2026|27.08.2026  |3,0375053 |prswaL GENERAL Entire Brief BRANCH-
WP (C) - MURALIDHAR . WRIT
4/2026(27.08.2026 3263/2023 |BISHAL GENERAL Order Dtd. 2023-02-09 ERANCH-
WP (C) - MURALIDHAR . . WRIT
5/20261|27.08.2026 10844/2017 BISWAL GENERAL Entire Brief BRANCH-
WP (C) - MURALIDHAR o WRIT
6/2026(27.08.2026 10844/2017 [BISWAL GENERAL Order Dtd. 2025-04-09 BRANCH-
CRLMC- MURALIDHAR CRIMINZ
7/2026(27.08.2026 3853/2022 |BTSWAL GENERAL Order Dtd. 2022-12-20 MISC
CRLMC- MURALIDHAR CRIMINZ
3/2026(27.08.2026 590/2022 |RTSWAL GENERAL Order Dtd. 2026-03-12 MISC
WP (C) - MURALTIDHAR .
9/2026(27.08.2026 4209/2015 |BISWAL GENERAL Order Dtd. 2015-03-23
WP (C) - MURALTIDHAR . .
2/2026127.08.2026 4209/2015 |BISWAL GENERAL Entire Brief
CONTC- MURALTIDHAR
4/2026(27.08.2026 11442016 |BISWAL GENERAL Order Dtd. 2016-10-20
BLAPL- SURYAKANTA
6/2026(27.08.2026 5726/2026 |PALAT GENERAL Order Dtd. 2026-08-25 BATL-1
WP (C) - ADV. SRITAM giiECH
3/2026/27.08.2026 KUMAR GENERAL Order Dtd. 2026-08-27
26887/2026 | 000 e (DIVISI
BENCH-2
ABLAPL- PRAHALLAD
5/2026/27.08.2026 1883/2026 |CHANDRA pag | CENERAL Order Dtd. 2026-08-24
ABLAPL-
1/2026(27.08.2026 0714/202¢ |5 CHOUDHURY  |GENERAL Order Dtd. 2026-08-24
9/202627.08.2026 |[09¢” P K DAS GENERAL Order Dtd. 1998-01-06
e 2874/1996 :
5/2026(27.08.2026 |WE(C) - S BISWAL GENERAL Order Dtd. 2006-08-24
e 7448/2006 :
7/2026|27.08.2026 |"ELC)- B B DAS GENERAL Order Dtd. 2004-07-27
e 1627/2003 :
9/2026(27.08.2026 WL~ B B DAS GENERAL Order Dtd. 2004-07-27
1627/2003
JCRLA- CRIMINZ
6/2026(27.08.2026 272013 A SUNDARAY GENERAL Order Dtd. 2026-08-25 ADDEAL
CRLREV- CRIMINZ
8/2026(27.08.2026 507/201g D J SWAIN GENERAL Order Dtd. 2019-04-02 REVTSTC
2/2026(27.08.2026 |CMP- M R BARIK GENERAL Order Dtd. 2026-09-03 WRIT




1012/2016 BRANCH-
WP (C) - o WRIT
5/202627.08.2026 "0 <)7 _Ir SETHI GENERAL Order Dtd. 2025-04-21 .
CRLREV- CRIMINZ
7/2026(27.08.2026 [(XCETVC Ik parRa GENERAL Order Dtd. 2023-11-03 e
CRLREV- CRIMINZ
0/2026(27.08.2026 oo "0T D g SWATN GENERAL Order Dtd. 9999-12-31 e
WP (C) - SATYABRATA B B
0/2026(27.08.2026  [7-tol” SRS GENERAL Order Dtd. 2026-08-24
WP (C) - SATYABRATA B B WRIT
2/2026(27.08.2026 oo 00 SRt GENERAL Order Dtd. 2026-08-24 e
WP (C) - o WRIT
5/2026(27.08.2026 |1 C}7 M. R. BARIK |GENERAL Order Dtd. 2026-08-24 o NCH.
1/2026127.08.2026 BLAPL~- P K. BEHERA GENERAL Order Dtd 2026-08-25 BATL-1
-08. 4570/2026 |F° K- :
WP (C) - e WRIT
2/2026127.08.2026 24977/2026 B BEHERA GENERAL Order Dtd. 2026-08-10 BRANCH-
WP (C) - o WRIT
4/2026|27.08.2026 101} B BEHERA GENERAL Order Dtd. 2026-08-10 o NCH.
WP (C) - e WRIT
5/2026(27.08.2026 10 °)°  |p BEHERA GENERAL Order Dtd. 2026-08-10 e
7/2026127.08.2026 |"-(C)- S K TRIPATHY |GENERAL Order Dtd. 2026-08-10
-08. 27108/2024 :
8/202627.08.2026 |CONTC- P NAYAK GENERAL Order Dtd. 2026-08-10
-08. 5095/2026 :
WP (C) - e WRIT
9/2026(27.08.2026  [77V6)7 |1 D PANDA GENERAL Order Dtd. 2026-08-10 e
2/2026[27.08.2026 |CREMC- A S PAUL GENERAL Order Dtd. 2026-07-23
-08. 2285/2026 :
4/2026|27.08.2026 |PLAPLT T K PRAHARAJ |GENERAL Order Dtd. 2026-07-23
-08. 2026/2026 :
CRLREV-
5/2026(27.08.2026 |- PR D SAMAL GENERAL Order Dtd. 2026-08-17
We (C) - e WRIT
6/2026(27.08.2026 7710 b samAL GENERAL Order Dtd. 2026-08-17 o NCH.
9/202627.08.2026 |CRBMC~ D SAMAL GENERAL Order Dtd. 2026-08-17
-08. 421/2026 :
1/2026(27.08.2026 | CRBMCT D SAMAL GENERAL Order Dtd. 2026-08-17
Ve 1581/2026 € :
2/2026 |27.08.2026 |BLAPL— |T K PRAHARAJ |GENERAL Order Dtd. 2026-08-20 BAIL-2




13257/2026

CRLMC-
8/2026(27.08.2026 oo U0 P K. BEHERA |GENERAL Order Dtd. 2026-08-25
WP (C) - MANOJ KUMAR Order Dtd. 2026-08- WRIT
4/2026|27.08.2026 24556/2026 |PANI GENERAL 18Petition, Annexure,Misc.case, BRANCH-
ABLAPL- MANOJ KUMAR
7/2026(27.08.2026  fLouatlE GENERAL Order Dtd. 2026-08-25
GUAP- MANOJ KUMAR FIRST
1/2026(27.08.2026 |5 207 - GENERAL Order Dtd. 2026-08-25 mnt
WRIT
WP (C) - MANOJ KUMAR BRANCH
4/2026(27.08.2026 || 000 GENERAL Order Dtd. 2026-08-04 s
BENCH-1
CRLREV- MANOJ KUMAR
7/2026(27.08.2026 o0 PR GENERAL Order Dtd. 2026-08-25
ABLAPL- MANOJ KUMAR
9/2026(27.08.2026 [oo T o PO GENERAL Order Dtd. 2026-08-25
TRP (C) -
0/2026(27.08.2026 | " )T N SAHOO GENERAL Order Dtd. 2021-03-17 M.J.C
RVWPET-
2/2026(27.08.2026  [[/00T o K PAL GENERAL Order Dtd. 2018-01-16
WRIT
WP (C) - L BRANCH
5/2026(27.08.2026 1 -)° . |B P MOHANTY |GENERAL Order Dtd. 2023-01-16 oTvIS:
BENCH-7Z
6/202627.08.2026 "2 (C)- G DAS GENERAL Order Dtd. 2019-04-18
-08. 1267/2011 .
2/2026127.08.2026 ABLAPL- H K PATRA GENERAL Order Dtd. 2026-08-25 BAIL-1
704/2025
ABLAPL-
4/2026127.08.2026 702/2025 H K PATRA GENERAL Order Dtd. 2026-08-25
ABLAPL-
6/2026(27.08.2026 3200 |n K PATRA GENERAL Order Dtd. 2026-08-25
8/2026(27.08.2026 ?E;égg‘ B P TANGA GENERAL Order Dtd. 2026-08-25 BATL-2
1/2026|27.08.2026  |CRLME- B S SWAIN GENERAL Order Dtd. 2026-08-25
V8. 1022/2026 :
4/2026/27.08.2026 [F2O° D BISWAL GENERAL Order Dtd. 2026-08-25
<08 477/2026 :
6/202627.08.2026 |"ACA- R K SAHU GENERAL Order Dtd. 2026-08-25
<08 449/2025 :
WP (C) - WRIT
9/2026(27.08.2026  |5o0ob7 o M R SAHOO GENERAL Order Dtd. 2026-08-25 e,
1/2026(27.08.2026 |CRLMC- M R SAHOO GENERAL Order Dtd. 2026-08-25 CRIMINZ




2323/2024 | MISC
WP (C) - el WRIT
2/2026(27.08.2026 1 )" |K C TRIPATHY |GENERAL Order Dtd. 2026-08-25 e
WP (C) - o WRIT
5/202627.08.2026 70 217 |G D MALLICK |GENERAL Order Dtd. 2026-08-25 .
ABLAPL-
8/2026(27.08.2026 oo MU0 I K PATRA GENERAL Order Dtd. 2026-08-25
WP (C) - el WRIT
0/2026(27.08.2026 [7°/C)° '3 K BEHERA  |GENERAL Order Dtd. 2026-08-25 e
2/2026(27.08.2026 | CONTCT D K MOHANTY |GENERAL Order Dtd. 2026-08-25
-08. 3721/2026 :
3/2026(27.08.2026 | CRLMC- P R SWAIN GENERAL Order Dtd. 2026-08-25
<08 258/2026 :
5/2026(27.08.2026 |CRLMET P R SWAIN GENERAL Order Dtd. 2026-08-25
-08. 1130/2026 :
7/2026(27.08.2026 | CREMET P K ROUTRAY |GENERAL Order Dtd. 2026-08-25
V8. 938/2026 :
0/2026127.08.2026 CRLMP- S R PATTANAIK |[GENERAL Order Dtd 2026-08-25
V8. 836/2026 :
RVWPET- CIVIL
4/2026(27.08.2026 | W0C|S R PATTANATK GENERAL Order Dtd. 2026-08-25 ot
WP (C) - o WRIT
9/2026(27.08.2026 ;o 0-)7 D BISWAL GENERAL Order Dtd. 2026-08-25 o NCH.
2/2026|27.08.2026 |NELC)~ D SAMAL GENERAL Order Dtd. 2026-01-22
<08 8720/2025 :
472026 /27.08.2026 |WE(C)- D SAMAL GENERAL Order Dtd. 2026-01-22
8720/2025
ABLAPL-
6/2026(27.08.2026  [oo-280C M R BARIK GENERAL Order Dtd. 2026-01-22 BATL-2
We (C) - o WRIT
9/2026(27.08.2026 [701c)" K RATH GENERAL Order Dtd. 2026-01-22 e
2/2026|27.08.2026 | ME B BEHERA GENERAL Order Dtd. 2026-01-22
-08. 1673/2025 :
ABLAPL-
4/2026(27.08.2026 oo 270 |3 ROUT GENERAL Order Dtd. 2026-01-22
CRP- CIVIL
6/2026(27.08.2026 ;37> . |B BEHERA GENERAL Order Dtd. 2026-01-22 e
5/2026|27.08.2026 |ABLAPL— AMLAN SHAKTI |GENERAL Order Dtd. 2026-08-25




15991/2026 |PAUL

ABLAPL-
2/202627.08.2026 [0 0000 R.saHU GENERAL Order Dtd. 2026-08-25
CRLMC- CRIMINZ
6/2026(27.08.2026 505 a Das GENERAL Order Dtd. 2026-08-25 e
WP (C) - L WRIT
7/2026127.08.2026 15289/2018 R K MAHABHOI GENERAL Order Dtd. 2024-01-16 BRANCH-
8/2026(27.08.2026 |"E(C)- G SAHOO GENERAL Order Dtd. 2015-11-19
<08 7087/2006 :
oo MISC.
9/2026127.08.2026 S CHOUDHURY GENERAL Order Dtd. 2025-03-19 APPEAL
14/2018
SEC.
WP (C) - o WRIT
0/2026127.08.2026 10429/2010 L MOHANTY GENERAL Order Dtd. 2026-08-17 BRANCH-
WEC (OA) -
1/2026127.08.2026 B K DASH GENERAL Order Dtd. 9999-12-31 OA Brar
290/2019
WRIT
WP (C) - o BRANCH
2/2026(27.08.2026 [} <)° s samoO GENERAL Order Dtd. 2025-02-06 DTVIS:
BENCH-C
WP (C) - o WRIT
3/2026(27.08.2026  [50 07 |s sAHU GENERAL Order Dtd. 2022-11-30 o eh.
SECOND
6/2026|27.08.2026 |SAO-4/2018|S K BEHERA  |GENERAL Order Dtd. 2024-02-20 S enr
CRLMC- CRIMINZ
7/2026(27.08.2026 |00 o |s BARIK GENERAL Order Dtd. 2023-04-13 .
CRLMP- WRIT
1/2026(27.08.2026 |00 A BHOT GENERAL Order Dtd. 2023-04-13 .
2/202627.08.2026 |"E(C)- R K MAHABHOI |GENERAL Order Dtd. 2023-04-13
-08. 26369/2026 :
WP (C) - o WRIT
4/2026(27.08.2026 |- C1° IS K MANDAL  |GENERAL Order Dtd. 2023-04-13 o CH
WRIT
WP (C) - o BRANCH
5/202627.08.2026 |)c )" |1 D PANDA GENERAL Order Dtd. 2023-04-13 i
BENCH-7Z
CONTC-
6/2026(27.08.2026 ;02 o |s DAs GENERAL Order Dtd. 2023-04-13
7/2026 |27.08.2026  |CRLMET N R BEHERA  |GENERAL Order Dtd. 2023-04-13
V8. 120/2026 :
8/2026|27.08.2026 |CRLME- N R BEHERA  |GENERAL Order Dtd. 2023-04-13
<08 120/2026 :
0/2026|27.08.2026 |CONTC- S DAS GENERAL Order Dtd. 2023-04-13




3934/2026

RSA- SECOND
1/2026(27.08.2026 283/2026 M K PANDA GENERAL Order Dtd. 2023-04-13 APPEAL
ABLAPL-
3/2026(27.08.2026 5282/2026 M K PANDA GENERAL Order Dtd. 2023-04-13 BAIL-2
SECOND
4/2026127.08.2026 SA0-9/2025 |J PRADHAN GENERAL Order Dtd. 2023-04-13 APPEAT
WP (C) - o WRIT
5/2026|27.08.2026 11860/2024 T K NAYAK GENERAL Order Dtd. 2023-04-13 BRANCH-

N I C (Software Team)



